NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 369/(MAH)/2017
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MEMBER (J)
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1. The Learned Representative from both the sides are present.

2. From the side of the Petitioner, Affidavit is placed on record. Submitted the
Bank statement.

3. Seeking adjournment. Adjourned to 22.01.2018.
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